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(Compensation and Rehabilitation) Second
Amendment Rules, 1967, published in
Notification No. G.SR. 1570 in
Gagette of India dated the 21st October,
1967, under subsection (3) of section 40
of the Displaced Persons (Compensation
and Rehabilitation) Act, 1964. [Placed in
Library, see No. LT-1624/67].

12.49 1/2 Hgs.

MESSAGE FROM RAJYA SABHA

_SECRETARY: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

‘l am directed to inform the Lok
Sabha that the Rajya Sabha, at its
sitting held on Monday, the 20th Nov-
ember, 1967, adopted the following
motion in regard to the presentation
of the Report of the Joint Committee of
the Houses on the Central Industrial
Security Force Bill, 1966:—

“That the time appointed for the
presentation of the Report of the
Joint Committee of the Houses on
the Bill to provide for the constitution
and regulation of a Force called the
‘Central Industrial Security Force for
the better protection and security of
certain  industrial undertakings, be
extended up to the first day of the

’ Sixty-third Session of the Rajya
‘Sabha”.

ESTIMATES COMMITTEE
SIXTEENTH AND SEVENTEENTH REPORTS

SHRI P. VENKATASUBBAIAH
(Nandyal) : I present the Sixteenth and
Seventeenth Reports of the Estimates
-Committee on action taken by Govemment
on the recc dations cc d in the
Sixty-eighth and Slxty-mnth Reports of the
Estimates Committee (Third Lok Sabha) on
the erstwhile Ministry of Transport—Madras
Port and Vishakhapatnam and Tuticorin
Ports, respectively.

12.50 Hrs.

MOTIONS RE: REPORTS OF EDUCA-
TION COMMISSION AND OF COM-
MITTEE OF MEMBERS OF PARLIA-

MENT ON EDUCATION-—contd.

NOVEMBER 21, 1967

Edn. Commn. & MP’s
Commn. on Edn, (Ms)

MR. SPEAKER: The House will now take
up further discussion on the motions moved
by the Education Minister on the 14th
November, 1967.

Mr. Prakash Vir Shastri to continue his
speech.
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[MR. DEPUTY SPEARER in the Chair]
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